0.A.NO.156 OF 2006

ORDER DATED 09.08.07

None is present for the Applicant even though there are three
Counsels on record. On the other hand, Mr.S Barik,1.d.ASC for the

Respondents is present.

2. It 1s seen frowe order sheet that the applicant is absent on
many occasiobnsﬁi'ﬂﬁg 07, 07.05.07 and 06.07.07. Hence, this O.A.

1s dismissed for default ?blznon prosecution. /@/
MEMBER(ADMN.)

VICE-CHAIRMAN

Qur. . - &-0>

—-—"—__——

e
e

e g
L

¢-0(Jd)




